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CHNTRaL ADMINISTRATIVh TRIBUNAL
PRirCIPAL B£r€H

NEW DEIHI

:Q.A. ND. 636/94

r^w Delhi this the 25th day of Maxch , 1994

CCRAM :

THE HON'BLE WR. JUSTICE V. S. MALIMATH , CHABIVAN

THE HON'BLE S. ft. AJIGE, h'Emm (a)

Dr. {Mrs.) ftenu Khanna Chcpra ,
Senicc Scientist,
Vi/ater Technology Centre ,
Indian Agricultural Research
Institute {1^1} ,
Pus a Gonplex,
New Delhi - 110012. ... Applicant

By Advocate Shr i Maninder Singh

Versus

1. Union of India through
Secretary, Deptt. of
Agriculture 8. Research
Education and Director General
of Ind ian Gounc il of Argicultural
Research {UAft) , Krishi Bhawan,
New Delhi - llOOOl.

2. Indian Agr icultural Research
Institute {IAft I)
through its Director,
Pus a Gonplex ,
New Delhi - 110012,

3. Agricultural Scientists Recruitment
Board through its Chairman,
Ear, Krishi Anusandhan Bhawan,
Pusa, New Delhi - 110012.

4. Dr. K. G. Bansal,
Scientist (Selection Grade) ,
Division of Plant Physiology,
Indian Agricultural Research
Institute {lARI) , Pusa Ganpus ,
New Delhi - 110012. ... Respondent-

0 R D Eft (CRaL)

Hon'ble Mr. Justice V. S. Malimath -

Liberty to withdraw this application is

granted. This O.A, is dismissed as withdrawn

^without prejudice to the right of the petitioir^r
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to challenge the appointment, if she has a grievance

to make after the appointment is made.

( S. R.'Ad/ge )
Member

{ V. S. Malimath )
Ch a ir n


